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emment to restrict the import of silk and instead 

allowtheexportoftheendprocluctlsilkcloth; and 

(b) if so, the reaction of the Government 
thereto? 

THEMINISTEROFSTATEOFTHEMIN

ISTRY OF TEXTILES (SHRI G. VENKAT 
SWAMY): (a) and (b) Yes, Sir. There have been 

some proposals about the need to restrict im
ports of raw silk on account of their adverse· 

impact on domeslicproduceslprices. AHhough, 
Government is already following a restrictive 

policy on import of raw silk, which is generally 
allowed only under the Advance Licensing 

scheme for export of value added silk textile 
products. the suggestions received forfurther 
restriction of imports have been taken note of 

and the Government is keeping a close watch on 

the situation. 

[ T rans/ation] 

Assistance to Rural Artisans by 
nationalised Banks 

7905. SHRIMATI SAROJ DUBEY: Will 
the Minister of FINANCE be pleased to state: 

(a) the details of the scheme underwhich 

nationalosed banks are providing assistance to 

encourage rural artisans; and 

(b) the number of rural artisans in the 

country to whom assistance has been provided 

during 1991-92 State-wise? 

THEMINISTEROFSTATEINTHEMIN

ISTRY OF FINANCE AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMEN
TARY AFFAIRS (DR. ABRAR AHMED) (a) 
::>ublic sector banks all overthe country, provide 
oans to the borrowers including rural artisans 

or various rural development activities such as 
Ignculture, cottage and village industries under 

;chemes for formulated by them or under 
'rogrammes sponsored by Government. 
;chemesJprogrammers of the Government to 

promote self employment ventutes for which 

bank finance is available are integrated Rural . 
Development programme(IRDP) and Self Em
ployment scheme for Educated Unemployed 
Youth (SEEUY). under these Progrsammes, 
banks extend finance to rural artisans. 

(b) The data reporting system does not 

generate separate information in respect of dif

fe~nt categories of borrowers. Similar1y, State-. 
wise information is also not available in respect 

of rural artisans. However, the advance dis

abusedduringtheyearendedJurle, 1991 (latest 
available) by the scheduledcommerclalbanks 
to artisans, village and cottage industries was 

Rs.189.47croresinneartythreelakhaccounts. 

[English] 

Separate Board for Share Market 

~ SHRI LAKSHMI NARAIN MANI 
TRIPATHI: 

SHRI SA RAT CHANDRA 
PATTANAYAMK: 

Will the Minister of FINANCE be pleased 
to state: 

(a) whether the Government have a pro

posal to set up a separate Board to keep watch 
on the Share market; and 

(b) if so, the details thereof? 

THEMINISTEROFSTATEINTHEMIN
ISTRY OF FINANCE AND THE MINISTER OF 

STATE IN THE MINISTRY OF PARLIAMEN

TARY AFFAIRS(DR. ABRAR AHMED): (a) 
NO,Sir. 

(b) Do not erise. 

Action Plan for Export of Goods 

7907. SHRIMATI MAHENDRA KUMAR I 

Will the Minister of COMME RCE be pleased to 
state: 




